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LOK SABHA DEBATES

1
VYol, XXXVII|

LOK FARHA

Monday, February 8, 1960/Magha 18,
1881 (Saka)

The Lok Sabha wmet at Thirty-five
minutes past Twelve of the Clock

1235 hrs.
[Mr. SPEAKER in the Chair]

MEMBER SWORN
Shri D, C. Mallik (Dhanbad)

PRESIDENT'S ADDRESS

Secretary: [ beg to lay on the Table
a copy of the President's Address to
both Houses of Parliament assembled
together on the 8th February, 1960,

President's Address
wreafa: g & agw,
uF AT 6T §Ag & A @ w1 0T
HATHA & AHG | WITR AATE FTar
g
3. @1F T § A e o gmre
M 9EH § wHowiew Te-famie &
9 ¥ Hee g | gl W1 Mgl &
TFA AT gare AT witew 9 amArfors
wafa &1 gEwsAT W g
1 wfwwrfes F9RT T § 9 5
woy s ofim & fad wgegr o
wot feafs o wRwET ¥ oA R
awr & fod wmeroqE AAg ¥
3. g T W i
t‘\mﬂmﬂaﬁ AT T
®t off & wg Wt 97 S ST &
wou & gurt | A e g

First day of the ‘l'mth Smlon nl‘ Sct(md I..nk Sllihl.

[No. 1

# o 3v # It § aew @9 FY
AT GRAT & 1 T FTCOT I AL
T g frmfor & st oT aga W
9% & | BH w9 dmrEdl  geAl 1
F@ & w7 w1 gEIR WY
gt & fratoer & fod forr fagiat
®1  FHA qUegT e fEm ar
FTIT IIHY WEAREAAT & T §Y F TEATH
o & gard Aeqe @ & fad G
g0 T Al T AEEAT £ § 3
70 A 7 wfae 9 TeETE §
oAl ¥ g W gfrafa &t s
I § |

¥. Al AT B @ AR ¥
T T TAHAT § FF guTe @ & gwrd
AT HHT 9T, A gATQ /AT AT
T# ofr, Afw 3= wT oF A< W@
fear | ag fawmam 3, feey 39
fagmai 7 fog g0 wCisdIa ARruT
& fod wrarem wd § soft ot amrd
Lt g ]

Y. HEg & AEEE, AW9 AWA
9% gAI WM oA W A F e
o & 9 TAsmEgr & gwEE o,
T ®, FATT IAT & R A ST
fafa @iy, A smAm@T@T I d
¥ gee 4 op waf=™ w9 F
< femr & fe = Faamawer Aveeti w1
Towm & o gw enferqer et e
SMEA & 1| I Y PezaT ¥ gE a7 o
w1 W1 ST & fE Sm oA W e
wATaT § " o owaTwr S ar faeiw
fom &, o g% wrw A g oo
fra 3l qoery, Sfee ot & A ot

z
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[reafa]
Ifea wa 9%, wTA quf AT W
@E a9 § ggar ¥ W F wfawen A
darer & Aife &1 s 7 @ g

. g9 e & g fF ger #-
TE WR HAT WY 1 Wi e
hmﬁ?ﬁmm%hﬂuﬁﬂ
Fon f&  ag Afadi w7 qow g
wif  gart A A &
A H gW & ARt &7 | Fae
7w A wET et & A g
i ey fae T gty T
W WA F F07 AT, a9 gl
wFA § W M1 T § feA # e
T TFA & | TF WY AT 57 AwAT L,
& a1 Fraawt v 7 & 5 S A
TN AT F woATE §, 9 A A
FAM Aifa # ggar 1 famw feem
& o qafer grt |

o wEg & "aedt, gArd @ 9
st feafa dzr g of & o ww & S
Taeq] WX afore fAees § 9%
T &7 %y faw 7 w9 w7
? 1 ¥4 gy wgAr wATAEs @ f AR
N % N T A ET 3 AR A
®T ATEATHT W7 WO FrATeT Y | F
| freag B digaer A 0 e
T A T g At @ o guw
o e o dt qE g
gard wrfes o ovofe awfa,
JeIEA FT araree g A aot §ie
afosw & wwe fomd f 2w w1 wm-
fr® T & graw goeew @ A%, W
T AT ) TG § a7 W7 S A
WEAT F1 597 g1 4%, § 2T AT &)
o7 Y HTAT T AT §

e, FH-WAIER AEWT 9T w9

2 ur wY Iwfa W wfow sreqr ¥
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AroeTag fasa & saedt w drem A
T AfgE A AEmOGAM ETwRE
AT A A TEATHl & wTOw EOY
g wifaw fasm ) wfes afaam
o mEform s o e d w=w
IMEE

& ALt Sty T S s
FTAE T W g AR AN
TR T AT A e wfw sgaw
¥ Wl T W ofaw X § 1 dred
GHAGIT GIAAT &T e47T, §84%o=Y} ¥
FET  TSEG HIT FT AT FT AT
sor 61 i gmrEw Aar ogmoer
qATF A TEC, AT wEHA AN
faw e &er,  fga @ar fawa wE
fas o i 5w wfas @
21 g Y wrefrer g w5 st
gaTd Fgrt  wfaw syaedaT #7 TARq
ot wfeemra farm W7 s
g T AgTET AR & drw IfeT Ay
wfaa F41, T A9 I G197 & TS
Sy F oA d 1

Yo. frEtt Gadfy Frer FHI
T fawm & ATE SR A aEw g
TEET S0 gATO Wiiew sgaedr w7
w39 Wi W 9§
fF & ¥ gaTt SwrET ¥ AT q@ qF
o T 0§ frE 1 5% | E
foq & & fagat A §@ R
Wi GF TR @ w1 oo £
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®t wraegwamdt #3fee d, g ke
¥ g A &1 gt s wifgw

tt. dm A fae-gE-feafa
ufas #f fardt wiw ag wg: aungd
t 1 afaw # g A & fAg
ot Aifa e aEeh @ fomd
fazaft wer o1 svsaAr wfus @ Wi
o i g mmama v qe faoyo w0k
frafa #1 qgm & soewita & 0 &GO
T .1 4 SqeT g 4 a7 fadafr
fas amal ®1 gfem @ w7 R
wgw ot & ara 9 a9, famd
faa mit ft aga aE, wwE AWK
TAAT FHT A EHILAHE |

83, AT WY Senee Iwfa
FT HICHIAT E | A F WAH T6 AT
¥ frgs a0 1 wiar IAEA 13 A
v6E 3 gHTE WYL JeqmEA § a® qra
¥ whww wrafg gl 1 o= 3fe 7da1-
werg e ol @i AT amem
? fomg wrg-wanft gami & gwfa &
FeareA ®1 i agrat fa=, oy fasig
w9 § Iee@AE g 1 e, faand
" gz § U@ § wTeaE 7
IR (LYE A AT AT 2 | F5
#e® Feavea § g sfawa o gem
¥ IARAR AT FTRC, TLET H TG A,
afe g8

VY. TETEfAE SEhr A R AOe-
A gt v & 1 Fmrd ¥ avet, A
farsrest i ofees & fag wifers

gu & afe gt Saew @A wfuw
wra % gren & fr frafa & fao o g
AW AT AT 1

5. gEwfAE &7 ¥ w=eE |
TEWT A FTR ATAT H A7 § ) A @
T S o & a9 el A
a9 & fad, st gurd mifaw awfa &
frd wrmaw & wra & gyt famm
Thgeor F faEre ger @

vo. UF TIET 7 Wi gEfaw
i Ffaea Frfeqm gt 2w ¥
fafirs et % d@ & wife & g
a9 aT ¥ | AW ¥ e & f
TEHEfEAT § 15 AT @1 W )
g & WEW A fagw & g
frereda & fodr smasas & s
1 et & Fmfor & wofa @
g

te. fagre & a0+t &Y Fomrgaar
Y & & E T A T AEal
wr s & fag ¥ s & wfame
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[xrefa]

gfeamdf s goaw 3 ¥ T waw
I AT E | g agar gt wnfaw
feafs & amg = a5f & A0 &
guane . agr o @ & 1 wefe
s wifa gAR dwrag
faem & fag 7z qor wramw

Ro. NI wefaw fawrn ¥ T
AT qfT F & 1 WIEERT &7
afys geEw, o ol W AR,
= § gifraw dzd oFiz, @ F
AT g1 A & opfraw w1 fawren
o g ® a| F FEET—
T g famr & awe w10 W@ E 0 Taw
[IFATT AT TAT F TEGAT A
srfers wd g K 2 1 gifraw,
ot f& fagr # &wT ST, ™ T

i’rwmﬂn% g T AAwAr |
faat qeT & Suew 9T 3% gafma
T ¥ fag T gt Az
&1 & & § HEAT § w9 § 91T qaw’-
FAFEE IEm & o o 33 oW
T W g0

3R t&xs § aort wf wwmE
frowrast & 3w & siifies ey
¥ ger gt ¥ Wi Jewr g
¥ gfg war W w2
. ¥ feufs QU W TAE o §
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frge of &t miwT teve ¥ e
7agt fedi &1 qFET & w7 ogwv
g

23, T wEETS T greAr
w1 wR wfyw  fam fear mm 2
W AT TG AT §@ 9lag A
FTEAMT & AAZT WA &, 7 o aren
& w=nrad T e A glaarat s
3 wre safeaat o Wi An &7 fmr
™

. TET foer & v ¥ fame
&1 fareror, wrefrgt £ faen &1 faeme
Y seqrfrEmt £ Ha F awew §
st st gd &, Wi g g A &
uTT 77 Y & 1 wfae sfady aqr -
srferat & o faanfuat &1 Fre-1foai
& oo ¥

. FATA wifgw  sgEwdr A
feazan, faeare wiY ggan & ok marari
& v ¥ 3fy we wraww §
feY9-4s § UATH FT IAET @ FUT
3 FT 2T FET AW AT wEET ;Y
ferar # o swmeaw 3fg gl
fred go freee Ffw soRa &
qAE TF FT 230 & A, A fagy
feT o a0 & wdar oy 3 wfq v
afa® ¢ 1 frg 3 § amr womed #r
feafe & fafea @t a1 g7 a=ge it
T E | g Ad EH @ F fad Wi
#wg & fad wrd amr § gary a3t
& wan quar 8, fored fadey qar &
g &fror AT 9X a§ T v &
o A AT AT § T ¥
wfrgw & 1 wfa o 1§ gaTa Ie-
77 afe, g W wTOE § aga
¥ 30T & FouTEA AT AR AT | A
g dwfas =g & IORT WX
W @9 oA fr aws wiws

8
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o gmr ot e @R W
“quTEET T SUTET &1 WA a
& fag i Afort & - w6
wift & sfoer &1 foeqm e

¢ gaex A ¥ fafiw
AT A gt offeafadt #
% ur gure st md §

3o, yayd AFTET # feg & qwmd
o aqmfga amwfe ¥ T wew
FT ITANT FIA IT GO T fa=me
& 1 e Wi o 2
a1 qowEEA W agwrd afafat
AT WTCH-AEIEAT ¥ AT FT A0
fear mar & 1 ped fl &g
HEqTO ST FeqToy ST # FraESy
T WEATE W § WK 9g FHEA {AT
® T FT €1 A IfAG W, TG
i feggar % arEar w1 s FA
F AMEA £ |

39, ¥Hg ¥ qaey oW A i afefew
g frde oo e § 3¢ e,
LRYE FT AT g AT FgeeT F,
fram  wqERa s @ 6k
T g7 7 U SEAET g1 T, 7
sraeqr Y € oY o Tw £ fer
& fog faoelt ofr o=t a0 ) T
fed o 1 GTTER ATYRY
gu wi At aw § oF e W
HeRT PO | 5W AT H Wa A arei
T FEgT wET o WiYRAH qaEE
T ATl & & @y v g sgumen
* FOw X T A AT durfas
=EEAT AT AT ATAAY |

3. g & fog ax 7 gl
afeat s am-arfadl &  @eEl &
o ar-mar 7 S et # e
aai # @2 gfean @F ERE
AT ®1 to A a® WK IR
&1 fae=r faam wram ur, SoEw foig &
waafeg &faa (WAl wwee)
ufafaw & fad & woft wiwfa 2
w1 § | g St & wyseE 33t
F wETT, wgfaa & & e e
o # FFATfadl & s & gy
# v & fad @< o " e
frgfer vt &1 e wT &
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[eregafir]

33 teue ¥ Hwg A €3 fdws
afem fed | gy fardos ook aow
faarni 2 1 it s Sweet
F w0 § 7f gope wE At wem
WEIT FCAT ATEET & | T gEAET H
fﬂ'ﬁ'ﬁfﬂﬂ'!ﬂﬁ'ﬁﬁ—

fz vzfas oAt fa=sr )

fx 3femw Efamms (witzdz) fam)

fx ity srggw (e
%z dgggrsfan) e fae

fo wrad stwem  (TgEm)
uizaz faw 1

fz gfeg G2zg o= fearda faer)

fz dremiw sifadz w3 (wiedz)
fa=

fz ot 744 (g W oreE-
#z) faw

fe etemm Fax (wifsiz) faw )

fa dew wefdr afafee faer |

fe gfegm = wmm e (W)
fa=r

To Fefomme zeew famr

faz-fra sifeezgidre (waetom)
fa=

W, fx iz v (W)
fa=

¥¥. W@ e T & g
X & oo Tl F g & fag
58 g uw frims a=gE w490 |

3y, o wmE % ww st
o W aw qu foim o &
oiftw & I ¢ gEd fawfa
i =g & faarandi § | SR
WEARr 9W F " WA telt Fam
¥ wiwifat %, o W e
wif & fg & a7ow, W &, a0
3¢ w0e wfrad w1 whrfoar g #m)
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3% f8%0-% facfg a9 & for
WA §R § OOy aeEita
OIFE WITH qTEA TR SATAT 0

9. §HTC # aata Y WA A
fearé o fraefien o mfq &
oA ¥ 39§ Rl F wswei ¥
IS T F FEEA S EEam
9T ¥ §OET /G WE FET )
wgW  TaAifaal, fadawe wRfo &
wreeafy Wi Aifaga w9 ) 7ot afeag
F weqw, gATL 3w W Fewarfaar f
sEET SR wgATEAT F wiawrd § )
g A AT-WIT 2 W AT
faeREt & s #1 ) @ 6K I
e A gy & it
s Hifqaw 9 & 29 gu 9geAi F1
7R g A F g, 9 fawr
ot o & ot ¢ fF awfasa &
AT 1 TIHEAT A= grAT AT |

ie, FT LT & AAUAT H oqemer
q9f W T gl 1 gw @ma
FIT ¢ WIT T NATHT HT AFAAT ATRA
2 gafas=e fF g mwm fmg
i & fad st et & 5= 9
AT F1 FA F wsA =g ¥ qhw
T

3. AR &7 WAME geife
# 3% 927 19 A F4T I 9%
sfire v o g1 & 9 5 s
fea & TF qadw fava & Fewn awga
T qTAT AE GEATHT FT AT FLAT
§ it g gfaardt o @ @ e
i afew wmoer et ¥ et & fad
7 ®1 ofcam wT & 9T oAt ae
affdl §T arel & wfa Qo fas
¥ ffr & s &

Yo. gATH HTHIT WYL &N AATT
% arfer W gaer 4 T ¥ fad
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e & | & anfrger 3oTat W} aeewan
i Aife ax, Forer s gara g
st gfeson, gamar famamy o SR
Wt ZAT: §R #Y I e A
o §, feqt wgR & fAd qaEwe
§ A qwg A gl ax
ez TRl # g fear d

¥y A9 weEren,  fadaw
AT AT SSET & ATAT FTA W
grar faer w1 5 A A7 AT
aar FY g gEE 91T IA &
T WH AT A GHT |

¥3. AF ATY I A T F
st & weafy o &g ¥ aifaaa
#9 & TrEafa 1 &@rE w7 wOFd
g9 | T T} A A At
¥ erra T #F mfE 5T SR w6
sfafafag @ & #3, afe fam=
i & Ao wod Zearfadi #it ST
Tegmi % wiafre & | @ifaow =39
# @t aftag & geqer, o wEAE F
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The President: Members of Parlia-
ment, once again, it is my privilege
to welcome you to your labours in a
new session of Parliament.

2. In the year we leave behind, my
Government and our people had been
engaged, more than ever before, in

their endeavours in nation-building
The needs and achievements in econo-
mic and social advancc are under-
stood by our people, in town and
village, in increasing measure, as basic
and vital to the improvement of their
conditions and standards of living and
us important to their daily lives.

3. The incursions into parts of the
territory of the Union of India, across
our traditional and well understood
borders, by elements of Chinese forces
have, however, deeply distressed our
people and evoked legitimate and
widespread resentmeni. They impose
a greater strain on our resources and
our nation-building endeavours. We
regret and deplore theose developments
on our border. They have resulted
from the disregard by China of the
application of the principles, which it
had been mutually agreed between
us, should govern our relations. My
Government have taken prompt and
calculated measures, both defensive
and diplomatic, to meet the threat ta
our sovereignty.

4. My Government particularly
deplore the unilateral use of force by
our neighbour on our common frontier,
where no military units of the Union
were functioning. This is a breach of
faith; but we may not lose faith in
the principles which we regard as
basic in the relations between nations.

5. Members of Parliament: You
have been kept informed by the
release, from time to time, of the
correspondence between my Prime
Minister and the Prime Minister of
China, of the respective positions of
our two countries in this matter. My
Government have made it clear,
beyond doubt, that they seek a peace-
ful approach in the settlement of out-
standing wmatters. They have also
stated and rciterated, equally clearly,
that they will not accept the course,
or the results of unilateral action or
decisions, taken by China. My Gov-
ernment, therefore, pursues a policy
both of a peaceful approach, by nego-
tiation under appropriate conditions,
and of being determined and ready to
defend our country.

.
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6. This and the weight of world
public opinion which is adverse to her
action shou!d, we hope, persuade
China sconer than later to come to
agreements in regard to our common
frontiers which for long have been
well established by treaties, custom
and usage. Thus, and thus alone, can
friendly relations with our great
neighbour which my Government and
our peoplc desire, become a reality
and endure for our common good. The
actions taken and the policy pursued
by my Government, it may be hoped,
will be adequate to convince China of
both our policy and our determination.

7. Members of Parliament: 1 have
referred at some length to the situa-
tion that has developed on our border
and to the consequences and problems
thereof. 1 need hardly say that in
doing 50 1 have reiterated the senti-
monts of our entire country and our
people and their determination to
defend our territory, Defence, how-
ever, is effective only with national
unity and strength. Our economic and
industrial advance, the gearing of our
production and our plans to greater
endeavour and larger and speedier
results, which will enable the country
to make available to itself the means
and the resources for modern defence
and, at the same time, help the nation
to become strong and disciplined, can
alone render her secure.

8. Distressing as these Sino-Indian
border developments have been, we
may not, and we do not, relax our
efforts for the planned development
of our economy and our country. In
point of fact, because of this situation,
my Government are taking steps to
speed up further, organise and stream-
line our economic development.

9. The work on the preparation of
the frame and the outline of the Third
Five Year Plan with its longer pers-
pective and higher targets is making
good progress. The objective of the
Third Five Year Plan is to seek almost
to double the national income, taking
1850-51 as the basic level, and to pay
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much greater attention to agricultural
production and to our food require-
ments, to heavy machine building and
to the development of basic resources
such as steel, fuel and power. Small-
scale and rural industries, the speedier
and healthy development of our rural
cconomy, and the healthy relation-
ship between rural areas and indus-
trial centres are among the main aims
of the Plan.

10. The Third Five Year Plan re-
presents a critical period in our
national development. It aims at
making our cconomy more self-reliant
and capable of increasing and gencrat-
ing resources for its further and larger
development. It calls for sustained
efforts and endurance of our people.
Thus, our Third Plan will lgzep well
in view, both its own developmental
aspects as well as the requirements
and the perspective of the Fourth
Plan to follow, While we are great-
ful for external aid and loans, as
necessary in the present stage of our
development, we should, in our own
interests, in consideration of those who
have been our good and generous
friends, and the needs of the under-
developed arcas of the world strive
to shed our dependence.

11. The country's foreign exchange
position while it shows no deteriora-
ton, remains more or less unchanged.
My Government, therefore, pursue a
policy to create a more favourable
palance of trade and to earn more
foreign exchange by strict control over
imports and efforts to increase exports.
It will be the endeavour of my Gov-
ernment to conserve our foreign
resources and add to the volume of
our Invisible exports in which there
still  exists wunutilised a wvast and
increasing field.

12, Qur industrial production shows
a pronounced upward trend, and for
the first ten months of the year, an
increase of over ten points has been
recorded, from 138 to 140.3, over the
last year's figures. This is an all-
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round increase to which all indusiries
have contributed, but special mention
may be made of the rise in the output
of metallurgical industries. The three
steel plants at Rourkela, Bhilai and
Durgapur have gone inlo production
in 1959, There has been a fifty per
cent. increase in the production of
pig iron and a somewhat lower, though
considerable, increase in the output of
steel.

13. The iron and steel output would
help to advance the Heavy Machine
building projects. My Government
have already sanctioned a number of
machine building and other projects
for the Third Five Year Plan. These
include the doubling of the Heavy
Machinery Project at Ranchi and the
steel production at Bhilai, the expan-
sion of the Heavy Electrical Project
at Bhopal, a number of new projects
for power, fertiliser plants and Heavy
Machine Tools.

14, The Chemical Industry has also
witnessed appreciable advance. An
Intermediates Plant to provide the
basic raw materials for the manufac-
ture of dye stuffs, drugs, explosives
and plastics is being established.

15. The endeavours of our Railway
organisation to attain self-sufficiency
in regard to essential equipment have
enabled it not only to meet all the
requirements of steam locomotives,
coaches, wagons, signalling and light-
ing equipment, but also to yield a sur-
plus for export.

16. Mining activities in the public
sector have increased considerably.
The Geological Survey of India has
been expanded to undertake search
and intensive investigation in virgin
areas in minerals essential to our
expanding economy.

17. A Statutory Oil and Natural Gas
Commission has been established. The
search for and discovery of oil in
different parts of the country
continues. Sixty oil wells have been
drilled in Nahorkatiya for the produc-
tion of crude oil required for the two

State-owned' Refineries in Assam and
Bihar and the construction of the
Refinery in Assam is in progress.

18. My Government have entered
into an agreement with the Gowvern-
ment of the Union of Soviet Socialist
Republics for the supply of equip-
ment for the construction of the
Refinery at Barauni in Bihar.

18. My Government are alive to the
requirement of scientists, technicians
and technologists for our expanding
economy. Measures are being taken
to step up progressively the output in
these cadres and to provide increas-
ingly better career opportunities and
a higher status for the old and new
entrants. In our developing economy,
there are ever growing opportunities
of service in these flelds, which are
so important to our planned develop-
ment on modern lines.

20. Our Atomic Energy organisation
has recorded commendable progress.
Increased production of isotopes, the
fabrication of fuel elements, the
Uranium Metal Plant at Trombay, the
extraction of Plutonium from the used
fuel elements and the mining of
Uranium are among the achievements
of this organisation. The preliminary
work for the setting up of the first
Nuclear Power Station is well in hand.
The Uranium which is sought to be
mined in Bihar will supply sufficient
raw material to feed the first Nuclear
Power Station.

21. An additional tonnage, of one
lakh gross, was; added to the Indian
Merchant Fleet. A National Shipping
Board and a statutory non-lapsing
Shipping Development Fund have
been established. Indimn shipping,
which has suffered many handicaps
in the pre-Independence period, will
continue to receive all possible assist-
ance in its modernisation and develop-
ment. My Government is fully aware
of the place of the Merchant Navy in
our economy, in the conservation and
earning of foreign exchange and in its
auxiliary and reserve roles in the
defence of our long sea coast.
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22. The Code of Discipline evolved
in 1958 has improved the climate of
industrial relations in the country and
crcated more favourable conditions
for the maintenance of industrial
prace and increase of efficiency. Com-
parcd to the previous year, there has
been an appreciable reduction in the
loss of man days of work in 1959,

21. The Employees State Insurance
Scheme has becen extended to further
areas and now covers about fouteen
and a half lakhs of factory workers,
while medical care under the Schgme
has been extended to about twelve
lakhs of members of the workers'
families.

24. In the field of National Educa-
tion, the teaching of science subjects,
expansion of girls' education and the
training of women teachers have made
good progress and are gathering
momentum. All eligible college stu-
dents belonging to Scheduled Castes
and Scheduled Tribes are receiving
stipends.

25. Advanece in the production of
food is vital to the sustenance, expan-
gion and strength of our economy.
Foodgrains production attained a
record level of 735 million tbns and
cash crops also recorded satisfactory
yivlds resulting in the overall increase
in the Index of Agricultural Produc-
tion to 131.0, an increase of 14.3 per
cent. over the previous record in 1957-
58. We cannot, however, feel satisfied,
much less complacent, about the food
production in our country. Each year,
we are obliged to import considerable
quantities of foodgrains for consump-
tion and for reserve stocks, causing
great stress on our slender foreign
exchange resources and rendering our
economy far from self-reliant. Our
production per acre falls short of the
yields in many of the countries of
Asia, Europe or America. My Govern-
ment are giving greater attention to
the increased production of fertilisera
and to the supply of good seeds. It
is, however, by better cultivation,
avoidance of waste through pests,
better animal husbandry, the mdvance
of co-operation both in production

L}
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and in marketing, and by the deter-
mination of the people to be sclf-
reliant, that individual and national
prosperity can be achieved.

26. To enable greater participalion
in the conduct of affairs and the
development of our economy by the
penple of the country as a whole, my
Government have encouraged schemes
of devolution of authority to statutory
institutions of the people at the basic
level of our great and growing demo-
cracy, This scheme of “Panchayati
Raj" has already been inaugurated in
Rajasthan and in Andhra Pradesh and
is making progress in other States. To
make the working of the “Panchavati
Raj" efficient, a comprehensive pro-
gramme of training non-officials of all
categories has been undertaken.

27. Defence production has made
satisfactory progress. Plans of expan-
sion in this field, both of production
and of capacity, are under considera-
tion and will be progressively
implemented.

28. My Government have taken
steps to expand the National Cadet
Corps in the coming year and to form:
units of nursing and auxiliary services
for girls. The Territorial Army and
the Lok Sahayak Scna will also be
expanded in numbers, and certain
changes introduced in regard to their
training and reserve liabilities.

29. A number of measures for the
improvement of the conditions of
service in the various categories in
the Armed Forces have been imple-
mented,

30. The re-settlement of ex-service-
men and the utilisation of the reservoir
of disciplined manpower that they
provide are continually engaging the
attention of my Government. Schemes
of technical and vocational training
and guidance and of self-help by co-
operatives are promoted. Welfare and
re-settlement of ex-servicemen are
integral to defence considerations and
provide a necessary incentive and &
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legitimate measure of hope and secu-
rity for those who serve the Armed
Forces.

31. Members of Parliament are
aware that in the Proclamation issued
in relation to the State of Kerala on
the 31st of July, 1958, which was
approved by Resolutions passed by the
Lok Sabha and the Rajya Sabha, it
was provided that the general election
for constituting a new Legislative
Assembly for that State shall be held
as soon as possible. The general elec-
tion was accordingly held and polling
took place in the entire State on
February 1, the number of voters
exercising their f{ranchise being one
of the highest recorded in any elec-
tion. The Proclamation will be
revoked and the normal constitutional
machinery restored in  the State
shortly.

32. Parliament decided during the
last session to extend the safeguards
provided in the Constitution for the
reservation of seats for members of
the Scheduled Castes and Scheduled
Tribes in the Lok Sabha and the State
Legislatures by =a further period of
ten  years and the Constitution
(Eighth Amendment) Act embodying

this decision has received my assent. .

Government also propose to appoint
a Commission as required under
Article 339 of the Constitution to
examine and report on the adminis-
tration of the Scheduled Areas and
the welfare of the Scheduled Tribes
in the States.

33. Sixty-three Bills were passed by
Parliument in 1958. Fifteen Bills are
pending before you. My Government
intend to introduce a number of legis-
lative proposals both by way of Bills
and amendments. Such proposals will
include:—

The Atomic Energy Bill;
The Indian Telegraph (Amend-
ment) Bill;

The Agricultural Produce (Dewve-
lopment and Warehousing)
Corporation Bill;

(SAKA) President's Address
The Forward Contracts (Regula-
tion) Amendment Bill;

The Indian Patents and Designs
Bill;

The Employees' Provident Fund:
(Amendment) Bill;

The Dock Workers (Regulation of
Employment) Bill;

The Plantation Labour (Amend-
ment) Bill;

The Central Maternity Benefit
Bill;

The Indian Sale of
(Amendment) Bill;

The Religious Trusts Bill;

The Two-Member Constituenciss.
(Abolition) Bill; and

Goods

The Payment of Wages (Amend-
ment) Bill.

34. My Government also propose tor
introduce a Bill for the reorganisation
of the present Bombay State and tor
reconstitute it as two separate States.

35 My Government- have already
d their decisi on the major
recommendations of the Pay Commis-
sion. The other recommendations are
under their active consideration. The
additional commitments on account of

the pay, allowances and pensionary

charges alone are estimated to be
about thirty-one crores per annum, in
respect of the Services directly covered
by the Jagannadha Das Commission
Enquiry.

36. A statement of the estimated
Receipts and Expenditure of the Gov-
ernment of India for the financial
year 1860-61 will be laid before you.

37. My Government note with grati-
fication the relaxation in world ten-
sions and the prospect of high lsvel
meetings of the Heads of Governments
for the promotion of World Disarma-
ment and Peace. The initiative of
great statesmen, notably the President
of the United States of America and
the Chairman of the Council of Minis-
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ters of the Soviet Union, deserve the
attention and appreciation of our
country and people. My Government,
while welcoming the continuance of
the voluntary unilateral suspension of
nuclear test explosions and the
increasing endeavours of both the
United States of America and the
Soviet Union to solve this problem,
reiterate their view that the testing
of weapons of mass destruction should
be abandoncd.

48, We welcome these trends and
the direct contacts between the
leaders of the Great Powers and wish
succesg to their efforts, which we feel
assured are inspwed with sincere
desire to halt the armaments race and
for world peacc.

39. We also welcome wholehearted-
ly, in the midst of the awesome
growth of armaments and the fear
and passions from which they spring
are on which they rest, the newer
development of the projection of the
picture of a warless world, wherein
nations will not only lay down their
arms, bul reject war as a method of
settling disputes and devote their
energies and resources to building a
peaceful world.

40, Devoted ag my Government and
people are to world peace and co-
operation, they are determined to
adhere to a peaceful approach and the
policy of Non-alignment, to both of
which our country stands fully com-
mitted by history and outlook, faith
and conduct, and by the overwhelm-
ing desires and convictions of our

people. Parliament has expressly
endorsed this policy on several
-pecasions.

41. I have had the privilege and
pleasure of visiting Cambodia, the
Republic of Vietnam, the Democratic
Republic of Vietnam, Laos and Ceylon,
and to receive the generous welcome
and joyous greetings of their Govern-
ments and peoples.

42. 1 was happy to welcome to our
Capital the President of the United
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States of America, and later the Presi-
dent of the Soviet Union, who in their
persons represent not only the great-
ness and power of their countries, but
also the fervent desires of their
peoples for world peace. We are
looking forward to the visit of the
Chairman of the Council of Ministers
of the Soviet Union, Mr. Khrushchev,
another messenger of peace in the
world today. The goodwill and moral
support of this country will be hehind
the efforts of these two great coun-
tries, and thosc of others, in full
measure in their search for Dis-
armament and Peace.

43. My Government were glad to
welcome the Prime Ministers of
Afghanistan, Australia, Cambaodia,
Ghana, Nepal and Sweden, We look
forward to the visits of President
Nasser of the United Arab Republic,
His Majesty the King of Morocco and
the Prime Minister of Finland,

44. The Vice-President visited the
Philippines, Norway, Sweden, Den-
mark and Finland, receiving cordial
welcome from the Governments and
the people there.

45. My Prime Minister visited
Afghanistan, Iran and Nepal, and was
welcomed with an abundance of good-
will.

46. The exchang~ of visits of my
Prime Minister and the Prime Minis-
ter of Nepal hag further strengthened
the bonds of affinity and friendship
and proclaimed the desire and deter-
mination for co-operation in the inter-
ests of our two countries.

47, Our relations with Common-
wealth countries and our participation
at various Commonwealth gatherings
have served to create greater under-
standing of our internal and external
policies and, in an  appreciable
measure, served also to assist our
economic development.

48. I am happy to note that further
agreements have been reached with
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Pakistan in regard to our boundarv
disputes. It is the hope of my Gov-
ernment that these arrangements with
Pakistan will lead to a successful
delimitation of our boundaries along
our frontiers with our neighbour with
whom we have always desired to
remain in friendly relations.

49. Progress have also been made in
regard to the settlement of financial
issues pending between India and
Pakistan, and it is hoped that the
long-standing Canal Waters dispute
will be settled soon. I welcome these
developments which bring promise of
closer relations between our two
countries. ’

50. The Government and the people
of India were deeply grieved and
shocked to learn of the assassination
of the Prime Minister of Ceylon, the

+late S. W. R. D. Bandaranaike, on
September 25, 1959. He was a great
friend of India and visited us several
times. Our heartfelt sympathies went
out to the Government and people of
Ceylon, as well as to Mrs. Bandara-
naike and her children.

51, In the United Nations, our dele-
gation reflected the deep feelings of
our people in regard to the problem
of the liberation of colonial countries
and, more particularly, in regard to
Algeria, in the sustained struggle of
the Algerian peeple for their national
independence.

52. We welcome the independence of
the Cameroons, till recently wunder
French administration. We look for-
ward to the emergence to nationhood
in the coming years of several other
colonial areas in Africa.

53. The policy of apartheid, pursued
by the Government of the Union of
South Africa, inflicts untold suffering
and indignity on the majority of the
people who are subjects of that Gov-
ernment. These include large num-
bers of people of Indian origin. This
policy conslitutes a violation of Human
Rights under the Charter of the United
Nations, and it has again met with

overwhelming disapproval by the
United Nations in the last session of
the General Assembly.

54. My Government have decided
fo excl dipl tic repr ta-
tives with Cuba, Venezuela and
Colombia in South America and
Guinea in Africa,

55, Members of Parliament: I have
placed before you the main events and
achievements and our concerns of the
past year. I have also projected

. before you some of the greal tasks and

burdens that are in front of us. They
must engage your dedicated attention.
Your understanding and co-operation,
in regard to problems of our econo-
mic planning, the defence of our coun-
try and our contribution to world
peace, are requi by our Govern-
ment and people in increasing
measure. Thus will Parliament fulfil
its historic role in our Constitution.

56. We have celebrated this year the
tenth anniversary of our young
Republic. Our Constitution which we
gave unto ourselves, wherein all
power and authority are based upon
and spring from the people, has
endured and grown in strength. The
policies and achievements of my Gov-
ernment and of our people have
strengthened our democracy and
continue to import into it economic
and social content in increasing
measure.

57. We are fortunate in the historic
background that our national struggle
developed and the inspiration that the
lite and example of the Father of the
Nation gave to us, In this eleventh
vear of our young Republic, we may
look back as well as forward, with
pride and confidence, though not with
complacency. The tasks ahead of us
are stupendous. They call for con-
stant vigilance, greater determination
and discipline and a sense of purpose
both among our people and in our
administration. This alone will make
our democracy a reality in terms of
the masses of our people.



31 Paper Laid

[The President]

58, Our vast resources and the
qualities of our people have become
engaged in the tremendous tasks of
construction and progress that lie
ahead of us. In these, the quality of
our administration into ‘which must
be imported an ever-increasing sense
of urgency, rationalisation of proce-
dures, the emergence and development
of greater confidence at all levels, and
the avoidance of waste of manpower
and time, must be an urgent consi-
deration.

58. It will continue to be the con--

stant endeavour of my Government
to initiate and further, efforts and
plans to bridge the gaps between the
time of formulation of policies and
their implementation, to enbale our
people to participage at all levels in
our economic and social develop-
ments, and for them to feel a sense of
function and dignity which Inde-
pendence has brought to us,

60. My Government seeks to uphold
the dignity and independence of our
land and people, to promote our
unity and social well-being, and to
build a democratic and socialist
society in which progress is sought
and attained by peaceful means and
by consent,

61. Members of Parliament: I bid
you to your labours in this new session
and wish you all success. I earnestly
trust that wisdom and tolerance and
B spirit of co-operative endeavour will
guide you. May your labours bear
fruit for the good of our country and

people and the world whom we are

all privileged to serve.

PAPER LAID ON THE TABLE

PARLIAMENTARY CoMMITTEES—SUumM-
MARY OF WORK

Secretary: I beg to lay on the Table

a copy of the “Parliamentary Com-

mittees—Summary of Works", pertain-

ing to the Ninth Session of the Second
. Lok Sabha.

FEBRUARY 8, 1060

DOWRY PROHIBITION BILL
As RETURNED BY RAJYA SABHA WITH
AMENDMENTS

Secretary: Sir, I lay on the Table
of the House the Dowry Prohibition
Bill, 1959 which has been returned by
Rajya Sabha with amendments.

12,37 hrs.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
following flve Bills passed by the
Houses of Parliament during the last
Session and assented to by the Presi-
dent since a report was last made to
the House on the 21st December,
1959:—

(1» The Appropriation (No. B8)
Bill, 1959.
(2) The Sugar (Special Excise

Duty) Bill, 1859,

(3) The Mineral OQils (Additional
Duties of Excise and Cus-
toms) Amendment Bill, 1959.

(4) The Indian Tariff (Amend-

ment) Bill, 1959.

(5) The Married Women's Pro-
perty (Extension) Bill, 1958.

Sir, I also lay on the Table copies,
duly authenticated by the Secretary
of Rajya Sabha, of the following nine
Bills passed by the Houses of Parlia-
ment during the last Session and
assented to by the President since a
report was last made to the House on
the 21st December, 1958:—

(1) The  Securities Contracts
(Regulation) Amendment
Bill, 1959.

(2) The Kerala State Legislature

(Delegation of Powers)
. Bill, 1959.
(3) The Haj Committee Bill, 1959,
(4) The Indian Penal Code

(Amendment) Bill, 1958
(5) The Arms Bill, 1959,

on the Table 32
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(6) The Andhra Pradesh and
Madras (Alteration of Boun-
daries) Bill, 1958,

(7) The Indian Statistical Insti-
tute Bill, 1959,

(8) The Mines (Amendment) Bill,
1859.

(9) The  Constitution (Eighth
Amendment) Bill, 1959,

—

OBITUARY REFERENCE

Mr, Speaker: I have to inform the
House of the sad demisc of Shri M. C.
Shah who passed away on the 9th
January, 1960 at Ahmedabad at the
age of 65.

Shri M. C. Shah was a member of
the Provisional Parliament in the
years 1950—52. He was also Deputy
Minister of Finance in 1952—54 and
Minister of Revenue and Civil Ex-
penditure in 1954—57.

1 am sure the House will join with
me in conveying our condolences to
the relatives of Shri M. C. Shah,

The House may stand in silence for
a short while to express its sorrow.

The Members then stood in silence
for a minute

12.41 hrs.
PAPERS LAID ON THE TABLE
NationaL Srrrring Boarp RULES

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): I beg to lay on
the Table, under sub-section (3) of
Section 458 of the Merchant Shipping
Act, 1858 a copy of the National
Shipping Board Rules, 1960, published
in Notification No. G.S.R. 92, dated
the 23rd January, 1960, [Placed in
Library, See No. LT-1854/60]

on the Table 34

BomBay ' LABOUR WELFARE = BOARD
(RecoNsTITUTION) ORDER

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): I
beg to lay on the Table, under sub-
section (5) of Section 4 of the Inter-
State Corporations Act, 1957, a copy
of the Bombay Labour Welfare Board
{Reconstitution) Order, 1959, publish-
ed in Notification No. G.SR. 1357,
dated the 12th December, 1858,
[Placed in Library, See No, LT-1855/
60.]

NOTIFICATIONS ISSUED UNDER ALL INDIA
SERVICES AcT

Shri B. N. Datar: I beg to lay on
the Table, under sub-section (2) of
Section 3 of the All India Services
Act, 1951, a copy of each of the foi-
lowing Notifications: —

(i) G.S.R. No. 4, dated the 2nd
January, 1960 as corrected by
Notification No. G.S.R. 88,
dated the 23rd January, 1960,
G.S.R. No. 32, dated the 8th
January, 1960 and G.S.R. Nos.
53 and 54, dated the 16th
January, 1960, making certain
amendments to Schedule III,
to the Indian Administrative
Service (Pay) Rules, 1954,

(ii) G.S.R. No. 30, dated the Bth
January, 1960 making certain
amendment to the All India
Services (Discipline  and
Appeal) Rules, 1855,

(iii) G.S.R. No. 31, dated the 0th
January, 1960 making certain
amendment to the All India
Services (Leave) Rules, 1955,
[Placed in Library, See No.
LT-1856/60.]

Pimerr PENICILLIN

The Minister of Commerce (Shri
Kanungo): On behalf of Shri Manu-
bhai Shah I beg to lay on the Table
a copy of Statement on the results of
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the tests carried out by different orga-
nisations on the batch of Pimpri
Penicillin from which the vial used
for the treatment of late Shri V. D
Tripathi was drawn, [Placed in
Library, See No. LT-1857/60.]

AMENDMENT TO CENTRAL Excise RULES

The Minister of Revenue and Civil
Expenditure (Dr. B. Gopala Reddi):
On behalf of Shri B. R. Bhagat, I
beg to lay on the Table under Sec-
tion 38 of the Central Excises and
Salt Act, 1944, a copy of Notification
No. G.S.R. 1387, dated the 19th Decem-
ber, 1959, making certain amendment
to the Central Excise Rules, 1944.
[Placed in Library, See No. LT-1858/
60.]

AMENDMENTS T0 MEDICINAL AND TOILET
PreparATIONS (Excise DuTies) RuLEs

Dr. B. Gopala Reddi: On behalf of
Shri B, R. Bhagat, 1 beg to lay on
the Table under sub-section (4) of
Section 19 of the Medicinal and Toilet
Preparations (Excise Duties)  Act,
1955, a copy of each of the following
Notifications making certain further
amendments to the Medicinal and
Toilet Preparations (Excise Duties)
Rules, 1956: —

(i) G.S.R. No. 1328, dated the
19th December, 1959,

(i) G.S.R. No. 1390, dated the
19th December, 1859,

(lii)) G.S.R. No. 1391, dated the
19th December, 1859.

(iv) G.S.R, No. 7, dated the 2nd
January, 1860

(v) GSR, No 9, dated the 2nd
January, 1960.

[Placed in Library, See No. LT.18598/
« 60.]

FEBRUARY 8, 1980

_on the Table 36

AMENDMENTS TO CUSTOMS AND CENTRAL
Excise Duties ExPoRT DRAWBACK
(GEMERAL) RULES

Dr. B. Gopala Reddi: On behalf of
Shri B. R. Bhagat I beg to lay on the
Table, wunder sub-section (4) of
Section 43B of the Sea Cusltoms Act,
1878 and Section 38 of the Central
Excises and Salt Act, 1844, a copy of
Notification No. G.5.R. 1392, dated the
19th December, 1858 making certain
further amendments to the Customs
and Central Excise Dutics Export
Drawback (Gencral) Rules, 1958,
| Placed in Library. See No, LT-1860/
60.]

AMENDMENT TO Customs ANp CEN-
TrRAL Excise Duries Exporr Draw-
BACK (GENERnar) RuLEs

Dr. B, Gopala Reddi: On behaii of
Shrimati Tarkeshwari Sinha I beg to
lay on the Table, under sub-section
(4) of Section 43B of the Sea Cus-
toms Act, 1878 and Section 38 of the
Central Excises and Salt Act, 1944, a
copy of Notification No. G.S.R. 1360,
dated the 12th December, 1959 making
certain further amendment to the Cus-
toms and Central Excise Duties Ex-
port Drawback (General) Rules, 1959,
[Placed in Library, See No. LT-1861/
60.]

NOTIFICATION ISSUED UNDER SEA
Customs AcTt

Dr. B. Gopala Reddi: On behalf of
Shrimati Tarkeshwari Sinha I beg
to lay on the Table a copy of Notifi-
cation No. G.5.R 1362, dated the 12th
December, 1959, under sub-section (4)
of Section 43B of the Sea Customs
Act, 1878. [Placed in Library, See
No, LT-1862/60.]
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i ' Bill

DELHI LAND HOLDINGS
ING) BILL

(CEIL~

Rerort OF JOINT COMMITTEE

The Minister of Home Affairs (Shri
G. B. Pant): Sir, I beg to present the
Report of the Joint Committee on the
Bill to provide for the imposition of
a ceiling on land holdings in the
Union Territory of Delhi and for
matters connected therewith.

TRIPURA LAND REVENUE AND
LAND REFORMS BILL

Rerorr ofF Joint CoMMITTEE

The Minister of Home Affairs (Shri
G. B. Pant): Sir, I beg to present the
Report of the Joint Committee on the
Bill to consolidate and amend the law
relating to land revenue in the Union
Territory of Tripura and to provide
for the acquisition of estates and for
certain other measures of land reform.
MANIPUR LAND REVENUE AND

LAND REFORMS BILL

RePORT oF JoINT COMMITTEE
The Minister of Home Affairs (Shri
G. B. Pant): I beg also to present the
Report of the Joint Committee on the
Bill to consolidate and amend the law

relating to land revenue in the Union
Territory .of Manipur and to provide
for certala measures of land reform.

CCMPANIES (AMENDMENT) BILL

EXTENSION OF TIME FOR PRESENTATION
ofF Rerorr oF JoiNT COMMITTEE

Sardar Hukam Singh (Bhatinda):
Sir, I beg to move that the time ap-
pointed for the presentation of the
Report of the Joint Committee on the
Bill further to amend the Companies
Act, 1956, be further extended upto
the last day of the first weck of the
next sessior,

Mr. Speaker: The question is:

“That the time appointed for the
presentation of the Report of the
Joint Committee on the Bill fur-
ther te amend the Companies Aect,
1958, be further extended upto the
last day of the first week of the
next session.”

The motion was adopted.
1245 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, the
February. 9, 1960/Magha 20, 1881
(Sakn, .
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[Monday, February 8, reéo/Magha 19, 1881 (Saka)].

r
CoLumNs

MEMBER SWORN . .

Shri D. C. Mallik made and
subscribed the oath in English
and took his scat in the House.

PRESIDENT'S ADDRESS—
LAID ON THE TABLE

Secretary laid on the Table a
copy of thePresident's Address
to both Houses of Parliament
assembled together on the Bth
February, 1960

PRESIDENT'S ASSENT
TO BILLS . .

(i) Secretary laid on the Table
following Bills passed by the
Houses of t during
the last Session and assented
to by the President since the
last report made to the House
on the 218t December, 1959 :

(1) The l|\|:|;:\1-u.un-ilt.iuu (No.

8) Bill, 1959

(2) The Sugar (Special Excise
Dmy)ugzll, 1959

(3) The Mincral Oils (Additional
Duties of Excise and Cus-
toms) Amendment  Bill,
1959

(4) The Indian Tariff (Amend-
ment) Bill, 1959

(5) The Married Women’s
Property (Extension) Bill,
1959

(u') Secrctary also laid on the
Table copies, duly nuf.henn-
ﬁrcd the Secretary of
BLIE‘ Sahhn, of the followin,
passed by the Houses
Parliament during he last
Session and assented to by the
President since the last report
made to the House on the 215t
December, 1959 i —

(1) The Securitics Contracts
(Regulation) Amendment
Bill, 1959

(2) The Kerala State Legisla-
ture (Delegation of Powcers)
Bill, 1959.

. (3) The Haj Committee Bill,
1959

(4) The Indian Penal Code
(Amendment) Bill, 1959
(5) The Arms Bill, 1959

1 PRESIDENT'S ASSENT
TO BILLS—contd.

(6) The Andhra Pradesh and
Madras (Alteration of
Boundaries) Bill, 1955.

(7) The Indian Statistical
Institute Bill, 1959

{8) The Mines (Amendment)
Bill, 1959

(9) The Constitution (Eighth
Amendment) Bill, 1959

OBITUARY REFERENCE

1-31

32-33

The Spcﬂker made a reference
to lhc %‘away of Shri
hah who was 8 member

uf 'Ihl.' Provisional Parliament,

Thereafter members stood in
silence for a short while as a
mark of respect

PAPERS LAID ON THE
TABLE . i i

(1) &m of the National Ship-
&-rﬂ Rules, 1960, pub-
ha ed in Notification Mo,
G.S.R. 92 dated he 2ard
January, 1960, under sub-
section (3) of Scction 458 of
the Merchant Shipping Act,

1958

(2) A copy of the Bombay
Labour Welfare Board (Re-
constitution) Order, 1959,
published in Notification
No. G.S.R. 1357, dated the
12th December, 1959, under
sub-section (5) of, ion 4
of the Inter-State Corpora-
tions Act, 1957.

(3) A copy of each of the follow=
ing Notifications under sub-
section (2) of Scction 3 of the
All India Services Act, 1951:

(1) G.S.R. No. 4 dated the 2nd
]]) uary, 1960 as corrccted
y Notification No. G.S.R.
88, dated the 23rd January,
1960, G.5.R. No. 32, dated
the oth January, 1960
and G.S5.R. Nos. 53 and
54, dated the 16th January,
ing  certain
lmend.ments to  schedule
II1 to the Indian Adminis-
trative Service (Pay) Rules,
1954.

40
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PAPERS LAID QN THE

TABLE—contd.

(i) G.SR. No 30, dated the

oth January, 1960 making
certain amendment to the
All India Services (Dis-
cipline and Appeal) Rules,

1955.
(4i7) G,%S.R. No. 131, dated the

oth January, 1960 making
certain amendment to the
All India Services (L.eave)
Rules, 1955.

(4) A copy of statement on the

results of the tests carried out
by different organisations on

the batch of Pimpri Penicillin
from which the vial used for

the treatment of late Shri

V. D. Tripathi Das drawn

(5) A copy of Notification No.

G.S.R. 1387, dated the 19th
December, 1959, under sec-
tion 3% of the Central Excises
and Salt Act, 1944, making
certain amendment to the
Central Excise Rules, 1944

(6) A cony of each of the follow-

(v} G.S.R. No. g,

ing Notifications under suh-

section (4) of Section 19 of

the Medicinal and Tailet

Preparations (Excise Duties)

Act, 1955, making certain

further amendments to the

Medicinal and Toilet Prepa-

rations (Excise Du'ies) Rules,
1956:—

() G.S.R. No, 1388, dated the

19th December, 1959

(1) G.S.R. No. 1390 dated the

19th December, 1959

(1) G.S.R. No. 1391, dated

the 19th December. 1959

(iv) G.S.R.Mo. 7, dated the 2nd

January, 1
dated the
2nd January, 1960

(7) A copy of Notification No.

G.5.R. 1392, dated the 19th
December, 1959, under sub-
section (4) of Section 43B of
the Sea Customs Act, 1878
and Section 38 of the Central
Excises and Salt Act, 1944,
making certain further am-
endments to the Customs
and Central Excise Duries
Export Drawback (General)
Rules, 1959,

(B)GA eopy of Notification Mo,

.R. 1360, dated the 12th
December, 1959, under sub-
section (4) of Section 43B
of the Sea Customs Act, 1878
and Section 38 of the Central

[DarLy Dicest]
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PAPERS LAID ON THE

TABLE—contd.

Excises and Salt Act, 1944,

making certain further am-

endment to the Customs and

Central Excise Duties Ex-

aort Drawback (General)
ules, 1959

(9) A copy of Notification No.

G.S.R. 1362, dated the 12th
December, 1959 under sub-
section (4) of Section 43B of
the Sen Customs Act, 1878,

(to) A cog y of the Pll‘llm

fwrmit:c:—- Sum-
:mry of War pertaining
to the Ninth Session of the
Second Lok Sabha.

REPORTS OF "OINT COM-
MITTEES PRESENTED .

T};e Minister of Home Affairs

Shri G. B. Pant) presented
the following Reports of Joint
mittees :

(1) Report of the Joint
Committee on the Delhi
Land Holdings (Celhng)
Bill, 1959 . .

(2) Report of the Joint Com-
mittee on the Tripura
Land Revenue and Land
Reforms Bill, 1959.

(3) Report of the Joint Com-
mittee on the Manipur
Land Revenue and Land
Reforms Bill, 1959,

EXTENSION OF TIME FOR

PRESENTATION OF RE-

PORT OF JO‘INT COM-

MITTEE

Time for prescntation of the

Report of the Joint Commitree

on the Companies (Amend-

ment) Bill, 1959 was extended

to the last day of the first

week of the next (Eleventh)
sion.

AGENDA FOR'FEBRUARY g,

42

CoLuMNS

37-38

38

1960/MAGHA 20, 1851 (SAKA)—

Consideration and passing of

the Geneva Conventions Bill
and the Displaced Persons
(Compensation and Rehabili-
l;:ﬁion) Second Amendment



